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@q; o Declaration or Assets and Liabilities
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B L Nmmmﬂm sbﬂdaughter/wife of .S"\Q‘T.MHQnD\IC.h gaid Loy
fgcd,..........s..t!......' ....... " “Years, belonging " to .B‘I;HHKV*E?HHH:PHBHBI PATNA
‘\ service and pre{sentlywi?rking-as P\&D .......... S e T

herein belbw the _dgiai_!s_ of the assets (inimqvab‘le,_'ﬁidvdblé, bal‘{k: balance, etc.) or myself, my spouse .

extent of:i_dint'bigvners'hlp :
Spfiqsg name (s) - | Dependant-]

.]A'.:Gijlpr}fL '(give bt .
details of weight|.
and value) ;.

(vi)|Other _-assets, =1 A

such as values of| . - +Ac |1, 00,000

_ claims / interests FE" ;:q:‘; B .rr_ L _

" Note: Value of Bonds / Shares / Debentures as per the latest market value in Stock _ Exchange in -
respect of listed companies and as per books in the case of non listed companies should be given.*
Dependant here means a person substantially dependent on the income of the employee.
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have to be indicated]

. B—.... Details.of Immovable assefs.

[Note! Propeitiés in joirit ownership indicating the extent of joint ownership will also

SL | Description Self Spouse name (s)| Dependant-1 | Dependant-2 Dependant-S]
No. :
(i) | Agricultural Land
- Location (s) \1\"""(
- | = Survey number(s)
- Extent (Total NI L ,f\ "Td
measurement) \ b‘\

- Current market value

™

(ii) | Non-Agricultural Land
- Location (s)

- Survey number(s)

- Bxtent (Total
measurement) -

- Current market value

(iii) | Buildings (Commercial
and residential)

- Location (s)

| - Survey number(s)

- Extent (Total
measurement)

- Current market value

)

1 (iv) |Houses / Apartments,

efc. .

|- Location (s)

- Survey number(s)

- Extent (Total
measurement)

- Current market value

[ (v) Other(such as

interest in pt Opﬂlﬂ)

(2) : I gwe 1 S em be]ow the detalls of m‘y lIabIIItIBS / ove1 dues to pubhc f' nanclal mshtut:ons and g

govemment dues

Name & nddtess tJfBunkl_' -

."i ‘, < f

Amount outstaudmg a3 .

8l
FlmmcmlInslftutlnlls(s)l ’ IR T o o
Depmtment(s) 1 o
(a) - ;
e SBF g)saw\ll, S ]?‘-[Q._V\.

NEL'

(m) Govemment Dues

(aJ dyes to _depamnents dealmg wzth,

{b) dues to depamneuts deahng w1th
supply of watar i




{e)d

. supp;

ues to.departments dealing. with.

(d)d
telep

ues to departments dealing with
hones " 1)

(e)d
gove:

aircraft and helicopters)

ues fo departments dealing with
rnments fransport (including ) |
)

Ho

ther dues, if any -

(b) | (i) Income Tax including surcharge
[Also indicate the assessment year

upto
Give
* Num

which Income Tax Return filed. |~1)¢c P 1< 3 8 & SR :
also Permanent Account i
ber (PAN)]

(i) Wealth Tax [Also indicate the : ;
assessment year upto which wealth | ["\[I L r\{ w L '

- Tax returi filed.] -

(iii) Sales Tax [ Only in case of ' ° :
proprietary business] - e 7 )

(iv)'P;-dpertyTax : - i i i 2

: Note_:_ :

-C y Pér.'sdx.ia]"

R hel ehy

Detail

116169056520

GPF/CPF/PRAN No. -
Geﬁder N (M."F) , _ -
Date of Birth .~ - [os]o[2]1 [ [9]4] oomayyyy)
- 'Clés.-s/Gl'oﬁp‘.'- -‘ - B (A/}IBIQ)‘
o - [BLA (Asol
(Full Nameeg BA S B:hm Admuushatlve Serwce '
B. S S Bxhar Secretauat Semce etc) i
'VI-I'bme:[)istr‘iCt -~ % p g TI\I ﬂ

declare that thea b ove detalls ale tx ue to the best of my know]edge and bellef &

: Slgnature NM m
Name of Employee NAT [\j ﬂ KUM f‘\ RI

B PATRIA L Do AESSO. ARV DA
Date; --|>\]9;[9_09.,5’ o Deparment; ey vaby SMKW(B_& SABHP )

~ Please sign each page of the declaratxon Asset declaration form must be A4 size
* white paper with computel typed (smgle sxde) in prescmbed for, mat



